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IN THE CENTR&L ADMINISTRATIVE TRIBUNAL: HYDERABAD BENCH

AT HYDERABAD

Between

_and

1. -Postmaster
Vijayqwada HO
Vijayawada 520001

2. Sr. Supdt. ef Pest Offices
HPO Bldg.
Vijayawada 520001
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Vijayawada 520002 .

4. Chief Pestmaster General
AP Circle, Hyderabad 500001

5. Director General (Pests).
(reptg. Unien ef India}
New Delhi 110001 ¢ Respendents

Counsel fer the applicant
' Advecate

ceunsel fer ths respendents : K. Bhaskar Ras

CGSC

CORAM

LIANT AT o DANSOAD A TART MOMDIED ATV

HON.. MR, B.S. JAI PARAMESHWAR, MEMBER(JUDL.)

C. Suryanarayana




OA.587/95 dt.6-11597

Order

Oral erder (per Hen. Mr. R, Rangarajan, Member (Admn.)

Heard Sri C. Suryanarayana fer the applicant and Sri
K. Bhaskar Ra¢o fer the respendents.
1.‘ " The applicant was enrclled in Army Ordnarce Ceorps..in

active service as Sepey Clerk en 25-3-1963 ( nnexure A.l).
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Greup-B. He was discharged frem service en cempassienate
greunds en 11-3-1971 while he was serving as Nalk/SKT GS&C
G%gup-ﬁ, Class-I, after serving fer seven years eleven
m:;ths ard 15 days witheut getting any relief frem the Army.
Subéequently, he was appeinted as T/S Clerk (presently.
designated as Pestal Assistant) in Pestal Department en .
24-7-1973 en .a pay of Rs.110/~ p.m. in the apprepriate scale
of pay. He sﬁbmitted a reptesentatisn (Annexure A.2) dated
22-3-1991 fer fixing his pay as per FR 27 at the time of his
initial sppeintment in the present cadre, taking due note i
of his Army service while fixing his pay. It is stated that
the applicant submitted a number of represeytatians fer
fixing his piy accerdingly but it is stated that ne reply
has been given te him.. | ’

2. | This OA is filed praying fer a declaratien that he is
entitled te thiéenefit of ceunting his military service

beth fer the purpese of determining his senierity as Pestal
Assistant as well as his pay fixatien by granting ene incre-
ment fer avery year of his military service and also fer

all ether censequential and incidental beqeflts including
arrears of pay en acceunt of the same besides fixatien eof
his pensien, gratuity, etc. en the basis ef the senlerity

se fixed.
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3. Frem the above reliefs the applicant msrays fer :

iy Fixatien of his pay,

ii) Fixation ef senierity, and

"iii) Fixatien ef pensien and ether benefits taking due
nete ef his earlier military service.

4, . OA ¢can be filed qn;y for a single relisf, Multiple

reliefs cannet be given in singlé OA. Hence, this OA is

detained feor the purpose of fixatien ef his pay while he
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reliefs, the applicapt may submit a suitable representa-
tion te® the ceoncerned autherities.
5.  In OK.1281/94, which was dispesed of en 28-6-1996
similér case had arisem. 1In that OA alse the applicant
was an Ex-Serviceman relegsed frem the Army and jeined as
Pestal Assistant. He a;so prayed fer fixatien ef pay by
granting ene increment fer every year of his military
service. After censidering all the conéeﬁggzi; that Oa
‘raised by beth sides a suitable directien was given for
the reasens stafed in th&t OA. As this OA is also&émilar
| one. this OA eiﬁgz;;s;%o be dispesed of en the sgme lines
as 0A.1281/94 for the reasens Stated in that Oa,
} 6. In view of what is stated abeve, this Oa is dispased
of as beleow :
s This OA is allewed and it is directed te fix the
'applicant's pay when he joined as Pesktal Assistant, at a
higherétage granting him the number ef incraments equal
b to thé'number of completed years ef service in the Armed
ferces and to pay him the censequential arrears within a
. peried of feur menths frem the date of receipt of this
/

erder. The Department sheuld alse permit him te refung
| ..3.
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the pension if any and pensien equivalent am@uut receivdd

Ao
frpTLﬁrmy.

‘".7. The OA is erdered accerdingly. Ne cests.

.5, Jai Parameshwar) (R. Rangarajan)

Meq@er(Judl.) _ Member(Admm.)
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Dated : NeVverber 6, 97
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Copy to: -

Te

2.

3,

The Postmaster, Vijayawada HQ, vijayauada,

Sr,%updt. of Post UfPiges, HPU Buildings,
Vijeysuaga, - '

Postmaster General, Vijay swada,
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Direcstor Senera2l (Posts), 7
Hew Delhi, .

i
One copy to Mr.C.Suryanarayans, advocate,CAT,Hyderabad,
ine copy to Mr.K.Bhaskaraison,Addl.C552,087T,Hyderab ad.

Onecopy to 0.7(A),0AT,Hyderabad,

Ne duplicate cBpy.
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